I C Textiles Limited
List of Creditors under clause (ca) of regulation 13(2) of IBBI (Insolvency Resolution Process for Corporate Persons) Regulations ,2016.
(Pursuant to claims received and updated as on September 02, 2022)
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TDS Ward 744) | IeOme Tax | oq 04 2022 6,23,830 6,23,830 | Unsecured No NA - NA -
Department
Sales Tax, VAT and Guiarat Sales
CST (Unit 45, Y 29-04-2022 62,68,01,384 | 62,68,01,384 | Unsecured No NA - NA -
Tax
Vadodara)

62,74,25,214 _ 62,74,25,214 e =




